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SHRI PILOO MODY: In the present 
POlitical situation in the country where this 
thing is happening almost every week it i. 
needles. to say that the last resort that we 
have Kot is at least to discus. it threadbare 
in Parliament, whatever the rights or wrongs 
in the situation may be. When we see that 
Assemblies are d;,solvc<1 or prorogued in 
order to suit the convenience of the majority 
of the ruling party, I think, it is high time 
that this Parliament took very serious note 
of it no matte' how much of the business 
ther; is before Parliament ;  I think they 
should 811 be suspended and these things 
should be discussed. The condemnation 
that should normally come from the Press 
is not forthcoming when such blatant 
violations of the Constitution are taken 
place. Therefore, I beg of you and I entreat 
you not to thwart this Parliament from 
discussing these problems whenever the, 
ari •• and as many times as they arise. 

SHRIMATI SUSHILA ROHATGI 

(Bilbaur) : May I express my point of view 
also? ... (Interruptions) 

MR. SPEAKER: Perso 'ally speaking, 
I also view it with great concern. I 81so 
view everything that is goin8 on about 
prorogations and adjournments with 8rave 

concern. 

U.S5! bn. 

PAPER LAID ON THE TABLE 

Statemeot Re: Correctioo of Date 
In NoliOcatioo 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT. INTERNAL TRADE AND 
COMPANY AFFAIRS (SHRI 
RAGHUNATHA REDDY) : I bell to lay on 
tbe Table a statement (Hmdi and Bnllisb 
versions I recarding correction of dale in 
Notification No. S. O. 4665, laid 00 the 
Table 00 tbe 9th D:ocmber. 1969. 
(Pla&ed III Ubrary. See No. LT-2886J70J 

ESTIMATES COMMIlTEE 

Hundred and Sixth, Hundred and 
Seventh and Hundred and Nlotb 

Report. 

SHRI THIRUMALA RAO (Kakinadal: 
I beg to present the following Reports of 
the Estimates Committee :-

(I) Hundred Rnd sixth Report r<sard-
ing action tak,n by Government on 
the recommend. lions contained in 
their Seventy·fourth Report on the 
Ministry of Shirping and Trans-
port-Inland Water Transport. 

(2) u dr~d and seventh Report 
regarding action taken by Govern-
ment on the recommendations 
contained in their Eighty·third 
Report on the Ministry of Health 
and Family Planning and Works, 
Housing and U' ban Development 
(Department of Works. Housina 
and Urban Development Depart-
ment of Pnnting and Stationery 
(Priotinl Wing). 

(3) Hundred and ninth Report regard-
ing action taken by Government 00 
the recommendalio:Js contained in 
their Seventy.eilbth Report on tbe 
Ministry of Home Affairs-Ceotral 
Bureau of Inve.tig.tion. 

U56 brl. 

PERSONAL EXPLANATION BY 
MEMBER 

SHRI S. K. PATIL (Banaskantha) : Mr. 
Speaker, Sir, when I was not here yesterday, 
some charses aod some alleptions were 
made by some Members alainst me. 1 
wrote to you a letter which I am read ina 
out for the sake of brevity. It reads thu. : 

ItI am aorry ... 
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